7/9/22, 11:28 AM

Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/Members.

AT SSTE: S U YT Ued UR I S | T 319]- JH AYard |

T i waAre # Iy WAl 9YT YR I SR e S
HATT § ¥y w3t (R SrelH I #Hard): Heied, 4t fdhe Relieg
& R T A FgfeiRad U3 94T Ued IR 3Tl §:

1. (UP) <M 3R AR gdcll 9o sre, fRIaarar & a9y 2018-
2019 & IND

giddad &t Th Uid (fg=al adT iU TIHRon) qul
AETRIEIT o |
(@) T 3R AR gdell aah s, fRIddrr & ay 2018-2019

& BB

D! IWPR GRT JHIT BT TP Ufd (Te=<t qUT TSl TLHon)

[Placed in Library, See No. LT 1092/17/19]

2. () 3% s 3feHM 3R FPlEaR gluuwg, Uid &R & ay
2018-2019 &
it wfddeT &1 ueb gl (R qur sl Hwpon) qun
AETRITEd ok |
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@) TP A AN 3R FPIaR glugyg, Uid &R & ay

2018-2019 &

PTG B IRDR gRT THIET DT Th ld (Rl TUT 3iSi
IHN) |

[Placed in Library, See No. LT 1093/17/19]

(3) (TP) A=Fd Ut ST Toidl, 8 fee & ad 2009-2010

2017-2018 B

qifies Ufdda 1 T Ufd (fe=<l aum Sisit TwhRun) aut
SETORITErT ok |

(@ A TSt ST Toidl, =3 fdeelt & a9y 2009-2010

2017-2018 &
HTIBIU ] IRBR GRT THIET BT T Ul (el T 3RSt
TEHR) |
(4) ITYe (3) § IfcRad Tl &l M Ued IR @+ | gU faaw
o HRUT G
grer 1 faaRor (fe=<t auT 3l Thr) |

[Placed in Library, See No. LT 1094/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF POWER,
MINISTER OF STATE OF THE MINISTRY OF NEW AND
RENEWABLE ENERGY AND MINISTER OF STATE IN THE
MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP (SHRI R.K. SINGH): Sir, I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-
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(@) (1)

(i1)

(b) (1)

(i)

() ()

(i1)

Review by the Government of the working of the
REC Limited (formerly Rural Electrification
Corporation Limited), New Delhi, for the year 2018-
2019.

Annual Report of the REC Limited (formerly Rural
Electrification Corporation Limited), New Delhi, for
the year 2018-2019, alongwith Audited Accounts and
comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 1095/17/19]

Review by the Government of the working of the
NHDC Limited, Bhopal, for the year 2018-2019.

Annual Report of the NHDC Limited, Bhopal, for the
year 2018-2019, alongwith Audited Accounts and
comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 1096/17/19]

Review by the Government of the working of the
DNH Power Distribution Corporation Limited,
Silvassa, for the year 2018-2019.

Annual Report of the DNH Power Distribution
Corporation Limited, Silvassa, for the year 2018-
2019, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.
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[Placed in Library, See No. LT 1097/17/19]

(2) (1) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Wind Energy,
Chennai, for the year 2018-2019, alongwith
Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Institute of Wind Energy, Chennai, for the year
2018-2019.

[Placed in Library, See No. LT
1098/17/19]

(3) A copy each of the following Notifications (Hindi and English
versions) under Section 179 of the Electricity Act, 2003:-

1. The Central Electricity Regulatory Commission (Cross Border
Trade of Electricity) Regulations, 2019 published 1n
Notification No. L-113/2/7/2015-PM/CERC in Gazette of

India dated 14" May, 2019.

2. Notification No. L-1/153/2019-CERC published in Gazette of

India dated 29t July, 2019, containing corrigendum to the
Central Electricity Regulatory Commission (Fees and Charges
of Regional Load Despatch Centre and other related matters)
Regulations, 2019.
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3.

(4)

()

(6)

Notification No. L-1(3)/2009-CERC published in Gazette of

India dated 29t July, 2019, containing corrigendum to the

Notification No. L-1(3)/2009-CERC dated gth January, 2019.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at item No. (1) of
(3) above.

(1)

(i)

(1)

(i)

[Placed in Library, See No. LT 1099/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Central Electricity Regulatory
Commission, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
Electricity Regulatory Commission, New Delhi, for
the year 2018-2019.

[Placed in Library, See No. LT
1100/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Sardar Swaran Singh National
Institute of Bio-Energy, Kapurthala, for the year
2018-2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Sardar

5/21



7/9/22, 11:28 AM

(7)

(1)

(ii)

Swaran Singh National Institute of Bio-Energy,
Kapurthala, for the year 2018-2019.

[Placed in Library, See No. LT
1101/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Solar Energy Corporation of India,
Gurugram, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Solar

Energy Corporation of India, Gurugram, for the
year 2018-2019.

[Placed in Library, See No. LT 1102/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING
URBAN AFFAIRS, MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
HARDEEP SINGH PURI): Sir, I beg to lay on the Table:-

AND

(D

A copy of the Airports Authority of India (Ground Handling

Services) Amendment Regulations, 2019 (Hindi and English
versions) published in Notification No. AAI/OPS/707/GHR-

2018 in Gazette of India dated 24 September, 2019 under
Section 43 of the Airports Authority of India Act, 1994, together

with an explanatory note.
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[Placed in Library, See No. LT 1103/17/19]

(2) (1) A copy of the Annual Report (Hindi and English
versions) of the Airports Authority of India, New
Delhi, for the year 2018-2019, alongwith Audited

Accounts.

(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Airports Authority of India, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT 1104/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD
TRANSPORT AND HIGHWAYS (GENERAL DR. V. K. SINGH
(RETD.) ): Sir, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English
versions) under Section 10 of the National Highways Act, 1956

S.0.2503(E) published in Gazette of India dated the [2th July, 2019,
regarding fee notification for the Project of Delhi-Hapur Section of six
lane from design Km. 0.000 to Km. 50.934 (Existing Chainage from
Km. 0.000 to Km. 50.000) on NH-9 (Old NH-24) in the State of Uttar
Pradesh on Hybrid Annuity Mode.
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2. S.0.2504(E) published in Gazette of India dated the 121 July, 2019,
regarding fee notification for the Project of Aligarh-Moradabad
Section of two lane from design Km. 85.650 to Km. 232.020
(excluding the structure from Km. 108.264 to Km. 108.382 of NH-
93 (New NH-509) in the State of Uttar Pradesh on EPC mode.

3. S.0.2505(E) published in Gazette of India dated the 12th July, 2019,
regarding fee notification for the Project of Rewa-Katni-Jabalpur
Section of four lane from design Km. 311.585 to Km. 360.468 and
from Km. 379.465 to Km. 399.657 (existing Km. 311.000 to Km.
359.500 and Km. 378.500 to Km. 397.000) on NH-7 in the State of
Madhya Pradesh on EPC basis.

4. S.0.2611(E) published in Gazette of India dated the 2ond July, 2019,
regarding fee notification for the Project of Bedma-Dahikonga
Section of two lane from design chainage Km. 179.400 to Km.
240.570 (existing chainage from Km. 180.000 to Km. 241.000) on
NH-43 (New NH-30) in the State of Chattisgarh under NHDP-1V
on EPC mode.

5. S.0.2612(E) published in Gazette of India dated the 229 July, 2019,
regarding fee notification for the Project of Dhamtari-Kanker
Section of two lane from design chainage km. 81.500 to Km.
129.912 (existing chainage from Km. 81.500 to Km. 130.000) on
NH-43 (New NH-30) in the State of Chattigarh under NHDP-IV on
EPC mode.

6. S.0.2613(E) published in Gazette of India dated the 2ond July, 2019,
regarding fee notification for the Project of Dahikonga-Jagdalpur

Section of two lane from design chainage Km. 240.570 to Km.
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10.

297.470 (existing chainage from km. 241.000 to Km. 298.000) on
NH-43 (New NH-30) in the State of Chattisgarh under NHDP-1V
on EPC.

S.0.2741(E) published in Gazette of India dated the 315 July, 2019,
regarding fee notification for the Project of Punjab/Haryana
Border-Jind Section of four lane from design Km. 238.725 to Km.
307.000 (existing Km. 238.695 to Km. 307.000) on NH-71 (New
NH-352) in the State of Haryana under NHDP-IVB on EPC mode.

S.0.2742(E) published in Gazette of India dated the 315 July, 2019,
regarding fee notification for the Project of Dausa-Lalsot-Kathoon
Section of two lane & four lane from design chainage from Km.
0.000 to Km. 83.453 on NH-11A in the State of Rajasthan under
NHDP-IVA on Hybrid Annuity Mode.

S.0.2847(E) published in Gazette of India dated the 7th August,
2019, regarding fee notification for the Project of Agra Road and
Ajmer Road Section of six lane from Km. 0.300 to Km. 46.700
design chainage (Jaipur Ring Road between Agra Road and Ajmer
Road) on NH-148C in the State of Rajasthan on EPC Mode.

S.0.3020(E) published in Gazette of India dated the 22" August,
2019, regarding fee notification for the Project of Jabalpur-Mandla-
Chilpi Section of two lane from design Km. 0.000 to Km. 21.850
(existing chainage Km. 477.600 of NH-7 to Km. 22.800 of NH-
12A) (New NH-30) in the State of Madhya Pradesh under NHDP-
IV (Package-01).

9/21



7/9/22, 11:28 AM

11.

12.

13.

S.0.3021(E) published in Gazette of India dated the 224 August,
2019, regarding fee notification for the Project of Ambala-Kaithal
Section of four lane from Km. 0.000 to Km. 50.860 on NH-65 in
the State of Haryana Under NHDP Phase-III on EPC mode
(Package-I).

S.0.3022(E) published in Gazette of India dated the 2ond August,
2019, regarding fee notification for the Project of Kanaktora to
Jharsugada Section fo four lane from 0.000 to Km. 68.000 on NH-
200 1n the State of Odisha on EPC.

S.0.3133(E) published in Gazette of India dated the 29th August,
2019, regarding fee notification for the project of Four lane of
Wardha-Butibori Section from design chainage Km. 465.500 to
Km. 524.690 (existing chainage Km. 85.374 to Km. 29.000) of
NH-361 1in the State of Maharashtra on Hybrid Annuity Mode.

14, S.0.3299(E) published in Gazette of India dated the 16™ September,

2019, regarding fee notification for the Project of two laning with
paved Shoulder of Rudhauli to Basti side of Ghaghra Bridge
section from design Km. 65.870 to Km. 122.300 of NH-233 in the
State of Uttar Pradesh under NHDP-IV on EPC mode.

15. S.0.3300(E) published in Gazette of India dated the 16t September,

2019, regarding fee notification for the Project of 4 laning of
Ambala-Kaithal Section from design Km. 50.860 to Km. 95.418
(existing Km. 46.980 to Km. 88.135) of NH-65 in the State of
Haryana under NHDP Phase-III (Package-II) on EPC mode.
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16. S.0.3301(E) published in Gazette of India dated the 16™ September,

2019, regarding fee notification for the Project of Four laning of
Bijapur-Gulbarga-Homnabad section from design Km. 195.000 to
Km. 415.010 of NH-218 (New NH-50) in the State of Karnataka
under NHDP Phase-1V on EPC.

17. S.0.3302(E) published in Gazette of India dated the 16h September,

2019, regarding fee notification for the Project of Two laning of
Bhopal-Sanchi Section from design Km. 0.000 to Km. 53.775 of
NH-86 in the State of Madhya Pradesh under NHDP-III on EPC

mode.

18. S.0.3303(E) published in Gazette of India dated the 16™ September,

19.

20.

2019, regarding fee notification for the Project of Four laning of
Kullu-Manali Section from design Km. 272.000 to Km. 309.345 of
NH-21 (New NH-3) in the State of Himachal Pradesh under NHDP
Phase-IVB on EPC mode.

S.0.3433(E) published in Gazette of India dated the 23rd
September, 2019, regarding fee notification for the Project of Four

laning of Kota Darah Section from design chaiange Km. 256.550 to
Km. 290.880 (New chainage Km. 263.160 to Km. 297.490) of NH-

12 in the State of Rajasthan on EPC mode.

S.0.3606(E) published in Gazette of India dated the 4th October,
2019, regarding rates of fees to be recovered from the users of
National Highway No. 354 (old NH 21)(Khemkaran Town to
Amritsar Bypass Section) in the State of Punjab on EPC mode.
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21.

22.

23.

24,

25.

S.0.3745(E) published in Gazette of India dated the 18t October,
2019, regarding fee notification for the project of Two laning of
Eepuripalem-Ongole Section from Km. 195.000 to Km. 254.500
(Design Chainage from Km. 184.910 to Km.242.784) of NH-214A
(New NH-216) in the State of Andhra Pradesh under NHDP-IV on
EPC mode.

S.0.3746(E) published in Gazette of India dated the 18t October,
2019, regarding fee notification for the project of Four laning of
Yavatmal-Wardha Section from design chainage Km. 400.575 to
Km. 465.500 of NH-361 in the State of Maharashtra on Hybrid
Annuity Mode.

S.0.3747(E) published in Gazette of India dated the 18t October,
2019, regarding fee notification for the project of 4/6 laning of
UP/Haryana Border — Yamunanagar-Saha-Barwala-Panchkula
Section from Km. 119.022 to Km. 176.400 (existing Km. 118.754
to Km. 179.249) of NH-73 (new NH-7 & 344) in the State of
Haryana on EPC mode.

S.0.3748(E) published in Gazette of India dated the 18™ October,
2019, regarding fee notification for the project of Four laning of
Rewa-Katni-Jabalpur Section from design Ch. 242.400 to Km.
311.585 (existing Ch. Km. 242.600 to 311.000) of NH-7 (New NH-
30) in the State of Madhya Pradesh under NHDP Phase-1V on EPC
mode (Package-I).

S.0.3749(E) published in Gazette of India dated the 18t October,
2019, regarding fee notification for the project of Four laning of

Raipur-Bilaspur Section from Design Chainage Km. 48.580 to Km.
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26.

27.

28.

29.

126.525 (existing chainage Km. 45.860 to Km. 124.650) of NH-
200 (New NH-130 & 49) in the State of Chhattisgarh under NHDP-
IV on EPC mode.

S.0.3839(E) published in Gazette of India dated the 24t October,
2019, regarding fee notification for the project of Four laning of
Borkhedi-Yerla-Maharashtra/Telengana Border Section from Km.
36.600 to Km. 174.750 of NH-7 in the State of Maharashtra on
EPC.

S.0.3840(E) published in Gazette of India dated the 24th October,
2019, regarding fee notification for the Project of Four laning of
Mahulia-Bahragora-JH/WB Border Section from existing Km.
277.500 to Km. 333.500 of NH-33 (New NH-18) and Bahragora-
Kharagpur Section of NH-6 (New NH-49) from existing Km.
199.200 to Km. 13.587 in the State of Jharkhand on EPC mode.

S.0.3980(E) published in Gazette of India dated the 4™ November,
2019, regarding fee notification for the Project of Two laning of
Chhapra Gopalganj Section from design Km. 0.000 to design Km.
94.258 (existing chainage Km. 0.000 to Km. 93.500) of NH-85 in
the State of Bihar Under NHDP-III on EPC.

S.0.3981(E) published in Gazette of India dated the 4™ November,
2019, regarding fee notification for the Project of Four laning of
Rewa-Katni-Jablapur Section from design Km. 399.657 to Km.
467916 (existing Km. 397.000 to Km. 465.500) of NH-7 (New
NH-30) in the State of Madhya Pradesh under NHDP Phase-1V
(Package-IV) on EPC mode.
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[Placed in Library, See No. LT 1105/17/19]

(2) A copy of the Highway Administration (Amendment) Rules,
2019 (Hindi and English versions) published in Notification No.

G.S.R.658(E) in Gazette of India dated 16t September, 2019
under sub-section (3) of Section 50 of the Control of National
Highways (Land and Traffic) Act, 2002.

[Placed 1n Library, See No. LT 1106/17/19]

(3) A copy each of the following Notifications (Hindi and English
versions) issued under Section 3 of the Control of National Highways
(Land and Traffic) Act, 2002:-

(1) S.0.3292(E) published in Gazette of India dated 16th September,
2019, regarding establishment of Highway Administration under
sub-section (2) of Section 3 of the said Act.

4. S.0.3293(E) published in Gazette of India dated 16t September,
2019, regarding establishment of Highway Administration under
sub-section (2) of Section 3 of the said Act.

[Placed in Library, See No. LT 1107/17/19]

e Yo HATad | IS T 94T qrETfore | 3R SiftreeTiet
Hareg # Iy WAt (ot Y99 @t werfyan): siemel HWaley, §
ffaRad vz 9u yed R IWATE: -

1. U=t FRAFTH, 1956 Bt URT 619F & idild HUfRad U= ot
Uh-Ueh Ufd (e T 3iUsi Txahun): -
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QH) Ixa Y foerg fmm fafies, foeaTRe & av
2013-2014 & HTRIBIUN HI TRDR GRT THIET |

@ dd YiH faewra fAm fafiies, fasa=aqRy &1 a9 2013-
2014 BT At Ufdded, AEURIET od dUT 39 W -

HeTa@UR1ée i fewforr |

2. e (1) H IfcalRdd vl &1 U1 ged IR @ I gu facid &
DHRU G el a7 (fR=<t T 3iTrsf T |

[Placed in Library, See No. LT 1108/17/19]

3. (Th) TP W= i AR, =18 fwefl & av 2017-18 & dlftiep
d@rslt @ T ufd (gl duT SIS Wpeon)  dur 39 W
GTORIE Ufcde |
@h TP W T fARE, 95 Al & av 2017-18 &
AETIRIET A3l HI JHIET Bl Th Uid (gdl dur 3Usil
EHY) |

4. IWed (3) ¥ IfcaRad Ul &1 IHT Ued R 3@ § g fads &
PHRUT G araT faaxur (fFat auT RIS whrun) |

[Placed in Library, See No. LT 1109/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL
AND MEDIUM ENTERPRISES AND MINISTER OF STATE IN THE
MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND
DAIRYING (SHRI PRATAP CHANDRA SARANG]I): Sir, I beg to lay
on the Table:-
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(1)

(2)

3)

(4)

(1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the National Institute for Micro, Small
and Medium Enterprises, Hyderabad, for the year
2017-2018, alongwith Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Institute for Micro, Small and Medium
Enterprises, Hyderabad, for the year 2017-2018.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (1) above.

(i)

(1)

(i)

[Placed in Library, See No. LT 1110/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Centre (Indo
German Tool Room), Aurangabad, for the year
2018-2019, alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Centre (Indo German Tool
Room), Aurangabad, for the year 2018-2019.

[Placed in Library, See No. LT 1111/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Development
Centre (Central Footwear Training Institute), Agra,
for the year 2018-2019, alongwith Audited
Accounts.

Statement regarding Review (Hindi and English
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(5)

(6)

(1)

(i)

(1)

(i)

versions) by the Government of the working of the
MSME-Technology Development Centre (Central
Footwear Training Institute), Agra, for the year
2018-2019.

[Placed 1n Library, See No. LT 1112/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Development
Centre (Process Cum Product Development
Centre), Meerut, for the year 2018-2019, alongwith
Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Development Centre (Process
Cum Product Development Centre), Meerut, for the
year 2018-2019.

[Placed in Library, See No. LT 1113/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Tool Room (Indo German
Tool Room), Ahmedabad, for the year 2018-2019,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Tool Room (Indo German Tool Room),
Ahmedabad, for the year 2018-2019.
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(7)

(8)

©)

(i)

(i)

[Placed in Library, See No. LT 1114/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Centre
(Central Tool Room), Ludhiana, for the year 2018-
2019, alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Centre (Central Tool Room),
Ludhiana, for the year 2018-2019.

[Placed in Library, See No. LT 1115/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Tool Room (Central Tool
Room and Training Centre), Kolkata, for the year
2018-2019, alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Tool Room (Central Tool Room and
Training Centre), Kolkata, for the year 2018-2019.

[Placed in Library, See No. LT 1116/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Centre
(Central Institute of Hand Tools), Jalandhar, for the
year 2018-2019, alongwith Audited Accounts.
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(i)

(10) (1)

(i)

(1) @)

(ii)

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Centre (Central Institute of
Hand Tools), Jalandhar, for the year 2018-2019.

[Placed in Library, See No. LT 1117/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Fragrance and Flavour
Development Centre, Kannauj, for the year 2018-
2019, alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the

Fragrance and Flavour Development Centre,
Kannauj, for the year 2018-2019.

[Placed in Library, See No. LT 1118/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Development
Centre (Centre for the Development of Glass
Industry), Firozabad, for the year 2018-2019,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Development Centre (Centre
for the Development of Glass Industry), Firozabad,
for the year 2018-2019.

[Placed in Library, See No. LT 1119/17/19]
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(12) ()

(ii)

(13) @)

(ii)

(14) (@)

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Development
Centre (Central Footwear Training Institute),
Chennai, for the year 2018-2019, alongwith
Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Development Centre (Central
Footwear Training Institute), Chennai, for the year
2018-2019.

[Placed in Library, See No. LT 1120/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Technology Development
Centre (Electronics Service and Training Centre),
Nainital, for the year 2018-2019, alongwith
Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Technology Development Centre
(Electronics Service and Training Centre), Nainital,
for the year 2018-2019.

[Placed in Library, See No. LT 1121/17/19]

A copy of the Annual Report (Hindi and English
versions) of the MSME-Tool Room (Indo-German
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(i)

(15) ()

(i)

12.04 hrs

Tool Room), Indore, for the year 2018-2019,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
MSME-Tool Room (Indo-German Tool Room),
Indore, for the year 2018-2019.

[Placed in Library, See No. LT 1122/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Coir Board, Kochi, for the year
2018-2019, alongwith Audited Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Coir Board, Kochi, for the year 2018-2019.

[Placed in Library, See No. LT 1123/17/19]

MESSAGES FROM RAJYA SABHA
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